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®1 fAde FATd 2) B fadid 27—03—2025 BT JAFANGT PR QAT & T 0] 348 & TUS
(3) & i, ¥ & S UIe &I Ioud, RAE IS # USHIRM &1 & oy wiedhd &=
feam g1 o SWIad fA¥d &1 a¥ 2025 & ARAFH TA® 31 & U A S WP U6
Afed oTa (3—Toie) fRarad ucer § g fdar Siar 2|

3T T,

RING HIX ol TdTd],

gerr Afaa (fafe) |

2025 T AT G 31.

fearaa uewr faftaeT sfife=m, 2025

gRT BT HH
TRT:
1. e =M |
2. fRord uewr g @l dfud S § 9 foxig 99 2024—2025 & o0 21,70,53,78,25,925
BT AR R SR HRAT |
3. fafamr |
ST |

2025 T JARAIH G 31.

fRurae ueer faffarT srfSfa=E, 2025

(AT TSI WRIed §RT dRIG 27 A/, 2025 Pl JATIHI)

31 9T, 2025 BT AHI 8IF drel O 9y & forv fRamae ueer vy &l gfed i 4§ 9
AR & oy Bfug 3R gRIRAN & Ha™ &I W¥ga & 3R 96T (AR &7 & foy
rfSfraH |

YRT TIRNY & foeard 9y o Ramd uewr faum g gt fA=folRad wu & g
Ffrfafaa 8 —

1.  wfera Tm—sa s o1 dferg 9 ffare gew e sfdfad, 2025 2

2. feAma W @ @ W AR § @ R 99 2024—2025 @ forw
%1,70,53,78,25,925 B AR RN TR IA.— o= uow I &1 |y B 5 9 g @
(@) w1 | Rffde ¥ oMfde ga=iRmn, =T anT dad %1,70,53,78,25,925 (938 &R
fiRUTT $RIS QTSR oG Ui BoR Al A Uedig ®ud) &, ded 3R Syaiford @1 g, T
foir a¥ 2024—2025 @1 3@ H oAl @ (fEdf) w1 & fafafde daril iR waoHl 4
| A= 99RI &1 g™ & o1y IuAnT fhar e |
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3. fafEr—sa sfm grr RAed wewr g @ e B d 9 ded s
mﬁmﬁmﬁﬁ$mmwﬁﬁmﬁwwa@ﬁwaﬁwz$mﬁ?ﬁ%ﬁ%m
A TR T H JffWegad HdTell 3R wareHl & forg fafres faar S |

g

©RT 2 3R 3 <)
1 2 3
AT AT SR WA fr=faRea R | sl
e faum w1 gt g A w Bl
ENLG TAIRT
T4 T4 Ll
o1 | faam= s (_roTe) 6,37,65,811 1,23,60,000 7,61,25,811
(GSirTe) 28,37,05,000 - 28,37,05,000
02 | YA qAT AT GRYG (I9T9) 1,62,95,581 - 1,52,95,581
03 | =TI URITEA (_roTe) 55,26,73,332 7,25,25,553 62,51,98,885
(GSirTe) 31,11,22,000 - 31,11,22,000
04 | ATHY YA USES)) 24,45,90,631 7,40,67,935 31,86,58,566
(GoTITe) 50,25,20,000 - 50,25,20,000
05 |qoRa @R fSem (o) 5,38,03,50,785 - 5,38,03,50,785
ENINE] (GSirTe) 21,00,00,000 - 21,00,00,000
06 | JMEHRY R FHRE (QSES)) 13,13,70,258 - 13,13,70,258
07 | gford 3R g o SNES)) 13,000 7,16,09,374 7,16,22,374
(GoTITe) 31,75,45,000 - 31,75,45,000
08 | fRrem (SSES)) 12,000 13,60,22,408 13,60,34,408
CSINE)! 88,57,91,954 - 88,57,91,954
09 |WrRew R uRaR  RoT) 81,54,00,785 3,46,60,000 85,00,60,785
BT (GSTITe) 3,92,65,89,444 - 3,92,65,89,444
10 | @6 FEv-—ds®, gd Ro) - 1,48,97,787 1,48,97,787
AT o= CSINE) 4,56,11,20,000 - 4,56,11,20,000
11 | Py SES)) 33,88,02,000 - 33,88,02,000
CSINE)! 1,40,00,000 - 1,40,00,000
12 | S (SSES)) 23,06,12,000 - 23,06,12,000
(GSTrTe) 4,99,98,000 - 4,99,98,000
13 | RS, STamgfd vd |erg (o) 1,000 1,89,03,699 1,89,04,699
CSINE) 1,94,59,31,888 22,87,25,137 2,17,46,57,025




14830 o103, feATereT Ueer, 29 HTE, 2025 /08 o, 1946
14 | ugued, g9 e @ (orE) 27,67,85,778 - 27,67,85,778
q (GSirTe) 13,39,98,000 - 13,39,98,000
16 | @9 3R a7 Sha+ (SUSES)) 26,13,00,100 1,10,000 26,14,10,100
17 | fata= SSES)) 34,34,01,619 - 34,34,01,619
(GSirTe) 2,00,00,000 - 2,00,00,000
18 | SO, @S, omgfd ok (RIora) 8,93,97,045 3,76,29,574 12,70,26,619
I drenfirast (GSTrTe) 80,39,02,000 - 80,39,02,000
19 | 9MEIN®d =™ U () 92,45,37,496 56,73,667 93,02,11,163
ferpTRAr (GSTrTe) 92,48,39,000 - 92,48,39,000
20 | T fae (_ToTe) 4,21,72,03,977 13,69,857 4,21,85,73,834
21 | GEHIRAT (RToT) 5,000 - 5,000
22 | Qe SR ARTRS Y NSES)) 58,31,07,073 - 58,31,07,073
23 | fagd faer (RToTe) 6,77,20,42,815 2,01,51,48,346 8,78,71,91,161
(girTa) 2,07,22,73,000 - 2,07,22,73,000
25 | IS® R ol uRags (TSI 2,33,72,15,000 - 2,33,72,15,000
(girTa) 5,95,07,17,000 — 5,95,07,17,000
26 | qded iR AR fawe (RTST4) 94,10,24,452 23,97,438 94,34,21,890
CSINE)! 77,71,03,000 - 77,71,03,000
27 | o, ISR 3R uf3reror (RToTT) 61,66,07,284 — 61,66,07,284
(goirTe) 2,41,00,000 - 2,41,00,000
28 | ¥R fde™, TR Ud RoRQ) 1,16,75,17,756 - 1,16,75,17,756
T AT AT AT (GSirTe) 1,31,36,56,000 35,19,965 1,31,71,75,965
29 | fa=m (_roTe) 7,65,27,30,053 10,95,76,758 7,76,23,06,811
CSINE)! 1,000 1,01,37,07,15,000 1,01,37,07,16,000
30 | fafder wmr Sarg (RToT%a) 22,10,42,915 - 22,10,42,915
CSINE) 44,98,59,000 - 44,98,59,000
31 | oo em faeN (J9T) 1,61,05,61,162 2,54,20,148 1,63,59,81,310
BRIHH (GSTTe) 9,58,64,000 - 9,58,64,000
32 |Jggfaa onfd e (o) 4,07,97,06,325 - 4,07,97,06,325
(GSTTe) 86,07,84,960 - 86,07,84,960
(roTe) | 39,86,70,73,033 2,63,23,72,544 42,49,94,45,577
e (GoTTeT) | 26,43,54,20,246 1,01,60,29,60,102 1,28,03,83,80,348
FA SIS | 66,30,24,93,279 1,04,23,53,32,646 1,70,53,78,25,925
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AUTHORITATIVE ENGLISH TEXT

Act No. 31 of 2025.

THE HIMACHAL PRADESH APPROPRIATION ACT, 2025

ARRANGEMENT OF SECTIONS

Sections:
1. Short title.

2. Issue of a further sum of ¥ 1,70,53,78,25,925 out of the Consolidated Fund of the State
of Himachal Pradesh for the financial year 2024-2025.

3. Appropriation.

THE SCHEDULE.

Act No. 31 of 2025.

THE HIMACHAL PRADESH APPROPRIATION ACT, 2025
(As ASSENTED TO BY THE GOVERNOR ON 27TH MARCH, 2025)
AN
ACT

to authorise payment and appropriation of certain further sums from and out of the
Consolidated Fund of the State of Himachal Pradesh for the services for the financial year ending
on 31st day of March, 2025.

BE it enacted by the Legislative Assembly of Himachal Pradesh in the Seventy-sixth Year
of the Republic of India as follows:—

1. Short title—This Act may be called the Himachal Pradesh Appropriation Act, 2025.

2. Issue of a further sum of <1,70,53,78,25,925 out of the Consolidated Fund of the
State of Himachal Pradesh for the financial year 2024-2025. —From and out of the
Consolidated Fund of the State of Himachal Pradesh, there may be paid and applied sums not
exceeding those specified in column (3) of THE SCHEDULE amounting in the aggregate to a sum
0f%1,70,53,78,25,925 (Rupees seventeen thousand fifty three crore seventy eight lakh twenty five
thousand nine hundred twenty five) only towards defraying the several charges which will come in
course of payment during the financial year 2024-2025 in respect of the services and purposes
specified in column (2) of THE SCHEDULE.
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3. Appropriation.—The sums authorized to be paid and applied from and out of the
Consolidated Fund of the State of Himachal Pradesh by this Act shall be further appropriated for
the services and purposes expressed in THE SCHEDULE in relation to the period specified under
section 2 of this Act.

THE SCHEDULE

(See sections 2 and 3)

1 2 3
Demand Services and purposes Sums not exceedin
No. Voted by the Charged on the Total
Legislative Consolidated
Assembly Fund
in¥
in¥ in<
01 Vidhan Sabha (Revenue) 6,37,65,811 1,23,60,000 7,61,25.811
(Capital) 28,37,05,000 - 28,37,05,000
02 Governor and Council of  (Revenue) 1,52,95,581 - 1,52,95,581
Ministers
03 Administration of Justice (Revenue) 55,26,73,332 7,25,25,553 62,51,98,885
(Capital) 31,11,22,000 - 31,11,22,000
04 General Administration (Revenue) 24,45,90,631 7,40,67,935 31,86,58,566
(Capital) 50,25,20,000 - 50,25,20,000
05 Land  Revenue and (Revenue) 5,38,03,50,785 - 5,38,03,50,785
District Administration (Capital) 21,00,00,000 - 21,00,00,000
06 Excise and Taxation (Revenue) 13,13,70,258 - 13,13,70,258
07 Police and Allied (Revenue) 13,000 7,16,09,374 7,16,22,374
Organisations (Capital) 31,75,45,000 - 31,75,45,000
08 Education (Revenue) 12,000 13,60,22,408 13,60,34,408
(Capital) 88,57,91,954 - 88,57,91,954
09 Health and  Family (Revenue) 81,54,00,785 3,46,60,000 85,00,60,785
Welfare (Capital) 3,92,65,89,444 - 3,92,65,89,444
10 Public = Works—Roads, (Revenue) - 1,48,97,787 1,48,97,787
Bridges and Buildings (Capital) 4,56,11,20,000 - 4,56,11,20,000
11 Agriculture (Revenue) 33,88,02,000 - 33,88,02,000
(Capital) 1,40,00,000 - 1,40,00,000
12 Horticulture (Revenue) 23,06,12,000 - 23,06,12,000
(Capital) 4,99,98,000 - 4,99,98,000
13 Irrigation, Water Supply (Revenue) 1,000 1,89,03,699 1,89,04,699
and Sanitation (Capital) 1,94,59,31,888 22.87,25,137 2,17,46,57,025
14 Animal Husbandry, (Revenue) 27,67,85,778 - 27,67,85,778
Dairy Development and (Capital) 13,39,98,000 - 13,39,98,000
Fisheries
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16 Forest and Wild Life (Revenue) 26,13,00,100 1,10,000 26,14,10,100
17 Election (Revenue) 34,34,01,619 - 34,34,01,619
(Capital) 2,00,00,000 - 2,00,00,000
18 Industries, Minerals, (Revenue) 8,93,97,045 3,76,29,574 12,70,26,619
Supplies and Information (Capital) 80,39,02,000 - 80,39,02,000
Technology
19 Social Justice and (Revenue) 92,45,37,496 56,73,667 93,02,11,163
Empowerment (Capital) 92,48,39,000 - 92,48,39,000
20 Rural Development (Revenue) 4,21,72,03,977 13,69,857 4,21,85,73,834
21 Co-operation (Revenue) 5,000 - 5,000
22 Food and Civil Supplies (Revenue) 58,31,07,073 - 58,31,07,073
23 Power Development (Revenue) 6,77,20,42,815 2,01,51,48,346 8,78,71,91,161
(Capital) 2,07,22,73,000 - 2,07,22,73,000
25 Road and Water (Revenue) 2,33,72,15,000 - 2,33,72,15,000
Transport (Capital) 5,95,07,17,000 - 5,95,07,17,000
26 Tourism and Civil (Revenue) 94,10,24,452 23,97,438 94,34,21,890
Aviation (Capital) 77,71,03,000 - 77,71,03,000
27 Labour, Employment and (Revenue) 61,66,07,284 - 61,66,07,284
Training (Capital) 2,41,00,000 - 2,41,00,000
28 Urban Development, (Revenue) 1,16,75,17,756 - 1,16,75,17,756
Town and  Country (Capital) 1,31,36,56,000 35,19,965 1,31,71,75,965
Planning and Housing
29 Finance (Revenue) 7,65,27,30,053 10,95,76,758 7,76,23,06,811
(Capital) 1,000 |1,01,37,07,15,000 | 1,01,37,07,16,000
30 Miscellaneous  General (Revenue) 22,10,42,915 - 22,10,42,915
Services (Capital) 44.98,59,000 - 44.98,59,000
31 Tribal Area Development (Revenue) 1,61,05,61,162 2,54,20,148 1,63,59,81,310
Programme (Capital) 9,58,64,000 - 9,58,64,000
32 Scheduled Castes (Revenue) 4,07,97,06,325 - 4,07,97,06,325
Development Programme (Capital) 86,07,84,960 - 86,07,84,960
Total (Revenue) 39,86,70,73,033 2,63,23,72,544 42,49,94,45,577
(Capital) 26,43,54,20,246 [1,01,60,29,60,102 | 1,28,03,83,80,348
Grand Total 66,30,24,93,279 [1,04,23,53,32,646 | 1,70,53,78,25,925
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fafer fawmT

RBraer—2, 29 A1, 2025

TRAT: TAOTAOIMRO—S10(6)—10 / 2025—1ST.—(RHATTS U & IoqUTA 1 IRT & G(Jen=
% ST 200 D ST Yacd AMKIAT BT YANT HRI gY RAre yawr [AF-RT (G 2) faees,
2025 (2025 &1 fA8® A&ATH 3) Bl Qi 29—3—2025 Bl AFANGT PR (a7 & qAT JJq 348
% @vs (3) @ i, fRRe & U Ure &l Ioud, BHrae uew # S axa @ forg
epd AR QAT © | o/ SWRIad IR 1 a¥ 2025 @ AMRIFH ERA® 32 & w0 H Sl
UIfEgd UTe |ied JIeyd (S—Toic) fBHrae Uael 3§ UHIRI f&har SIrdr & |

3T T,

YRS HFAR AT,
ger Afua (fafe) |

2025 T JARAFIH G&=ih 32.

fearaa uaw fafanT (Heaie 2) «ififam, 2025

YR BT HY

1. Gferg 9 IR IR |

2. fRHmae uewr wog @ dfed A | 9 i a9 20252026 & 7T 26,23,87,61,88,000 @Y
IR SR =T |

3. faferamT |

4. FREF IR AgRRAT |

SELCl

2025 BT IJAEAFIH TATH 32.

fevrae wewr fafan (Weais 2) sifdifeem, 2025

(RTRIUTE #EIed §RT ARG 29 AT, 2025 P JATHINT)

=i a9 2025—2026 & foU fedreel wawr Xrog @l |fea e § | daref & forg sfauyg
FRIRRIN & AT BT UMEPHd B 3R DT AN H1 qAT Hicad A=Al o1 e
& @ fory st |

YRT TR & Bgard a¥ § fRume uewr foum wwr gy f=feRed wu # g
g 81—
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1. fera 9/ IR URR—(1) 39 IRfee &1 e 9m fRerae yew fafanr (Weaie
2) SIS, 2025 2|

(2) T U MU, 2025 A YT BN |

2. fRAmEe Uqw u @) dfed A § | o< 99 20252026 @ forw T6,23,87,61,88,000
B AR SN HRAL— A Tee g & Afd Ffe 3 A S & (qei) W™ H fAffds
I Mf® geRIRRT RNFdr anT dad 36,23,87,61,88,000 (98 BWIR O Al FATAT PRIS IHAS
TG USRI BOIR ®UY) B, Had 3R Iudiford @1 oY, e fa<fia a9 2025—2026 @1 @fer #
I @ (fgcf) w1 # fffde e R oAl o gafa (= saRE & de™ &l
FH & oI STANT S |

3. RfEm—sw sffe g7 fAme oo sg & | B § 9 d@ea ol
ST B & oy WIiSpd aFRIRRIT &7 Iqd Y & AW H el H Sfwegaa damll 3iiR
wRIoHl & forg fafrmT faar Srge |

4. A ok agRmi—=faRea [ffde [t s eml &1 gage™r FRad
oo STrar 8, Jterid—

() fRvrae ucwr fafranT farfm, 2024 (2024 &1 T el 5)

(i) feAraa gewr ARt (Fene 2) rfaf e, 2024 (2024 &7 iAW A= 6)
(i)  fEArEe ucer fafarT (Weaia 4) rfSfam, 2024 (2025 &1 R Aw=did 1)
(iv) fearaa oo fafarT (Feis 5) 1fdf e, 2024 (2025 &1 AW dw@ia 2)
(v) fearad ucwr fafarT (dane 8) srfdf=aH, 2024 (2025 &7 Mg\ @i 3)
(vi) fearaa g<wr ffferT (Feaia 7) ifdf= e, 2024 (2025 &1 Srfafam dw@ia 4)
(vii) %maamﬁﬁ?ﬂﬂ(ﬂ@m 9) 3AMATTIH, 2024 (2025 BT ARATIH F=AD 5)
6

(viii) fearaa u<wr fafan (e 6) fif e, 2024 (2025 &1 A9 A&did 6);
(ix) fBaraa v fafran (G 3) ifaif e, 2024 (2025 &1 SrfdfaH Ww&aia 15)
IR T R FfaRaa &1 garfad T8l exam—

(@) fo=ft o= o= rfafafafoal & uwifad ==& v e RRa siffafafa @
], affea a1 fde foar o 2 an

() Ygel B TS AT g3 bl 91 AT Ul A Ifford AT SWIA (BT bR, §h, qregan
T IR 3feraT 9 vy H Bl SUAR A7 dRiarer ar fel For, e, areddr,
TI@, I9 A1 AR 9 Bl FAMEE I IHEE AT g 8 Mg bl afagfd an
fodl 99 &1 a1 91d @& F9d @ A, sifaftmrdT, SHa wWa a1 gkl W)
ERICISEIRSICHINEI

M fafr & oot Rrgra a1 fem o wenfia sfteIRan, ifaad & wed a1 oA,
gl a1 ufesar a1 faeme fRwifdeR, fFd=m, e, ug a1 Fyfdd w® 98 o @R
g8, 39 gR1 FRAAT fa i g/ S99 a1 S99 fadl AT & g, /9
T FAu 9l A 8l AT
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(€) HOUiE, URIETl, ofwl, YU, Wi AT SO FHfRId fhll midert grr @1 g Ar
P S drell fhdl o PHRars TR T8l USTT MR YT FURNETT, UNIETOT, oigT, STy,
S AT BRAS I ST Adhdl 8, AR, IT ORI & O Fahdl &, dH7 Sad
sfRfrafafaar o sfaf g grr fARRya & 9 & 78 8

ERT 2 3R 3 <)
1 2 3
KEell faem v g1 SIESRRICIER B
ERER] qATRA

I+ 3T+ I+
01 [ECIRESEI (RToTe) 44,65,89,000 1,17,91,000 45,83,80,000
(GSTTe) 3,15,00,000 - 3,15,00,000
02 | U AR AT gREg (RToT) 17,92,73,000 8,62,94,000 26,55,67,000
03 | = U=TEA (RToTe) 2,49,07,94,000 63,34,49,000 3,12,42,43,000
(GSTTe) 72,00,000 - 72,00,000
04 | AT UeITA (RToTe) 2,07,52,08,000 12,80,60,000 2,20,32,68,000
(gsirTa) 32,17,00,000 — 32,17,00,000
05 | Y—XToRG g f57ell wemas (RIo1) 15,85,24,15,000 - 15,85,24,15,000
(GSTT) 5,80,00,000 - 5,80,00,000
06 | JMEHRY AR FHRIE (RToT) 2,55,92,26,000 - 2,55,92,26,000
(GSTTe) 1,00,000 - 1,00,000
07 | g &R T o (RToT) 17,50,43,26,000 - 17,50,43,26,000
(gsirTa) 7,27,20,000 — 7,27,20,000
08 foret (NSES)) 88,86,36,64,000 - 88,86,36,64,000
(GSTTe) 1,12,66,00,000 - 1,12,66,00,000
09 R Ud URIR HedTo] USEE)) 25,85,99,59,000 — 25,85,99,59,000
CSINE) 2,20,07,00,000 - 2,20,07,00,000
10 A fFEv-ds®, gd (oa) 30,09,96,71,000 — 30,09,96,71,000
Td 9a (gsirTa) 10,14,43,00,000 — 10,14,43,00,000
11 Cai NSS! 3,91,08,95,000 - 3,91,08,95,000
CEINE) 16,07,37,000 - 16,07,37,000
12 SEIR] (RToTe) 3,28,60,17,000 - 3,28,60,17,000
CSINE) 5,94,12,000 - 5,94,12,000
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13 | Rf=ms, STagfd v 9w (o) 27,09,48,87,000 - 27,09,48,87,000
CEINE) 7,04,71,00,000 - 7,04,71,00,000

14 | Uy UleH, g9 f[da vd (J1o1) 5,05,88,11,000 - 5,05,88,11,000
) CSINE) 75,85,000 - 75,85,000

15 | doFm vd fUwer &9 (’OT) 1,52,93,69,000 - 1,52,93,69,000
fapr BrdsHH (GSTTe) 1,66,14,01,000 - 1,66,14,01,000

16 | 99 3R a9 Sfraq NSES)) 8,00,53,93,000 - 8,00,53,93,000
(GSTTe) 5,00,000 - 5,00,000

17 RCIER] (roT) 44,62,85,000 - 44,62,85,000
CSINE) 3,00,000 — 3,00,000

18 | @M, @S, Yfd ud (Jor) 83,92,50,000 - 83,92,50,000
GeRIIBURES CEINE) 1,05,01,000 - 1,05,01,000

19 M ™ g (Jor) 20,19,66,32,000 - 20,19,66,32,000
JferpTRAT CSINE) 9,00,00,000 - 9,00,00,000

20 I T (QSES)) 16,82,17,24,000 - 16,82,17,24,000
CSINE) 1,00,000 - 1,00,000

21 FEPRIRAT (NSES)) 53,20,06,000 - 53,20,06,000
22 | @ @R ANRE Jmyfid (_ToT*a) 1,72,71,13,000 - 1,72,71,13,000
(GSTTe) 13,00,000 - 13,00,000

23 faega faer (NSES)) 5,25,29,94,000 - 5,25,29,94,000
(GSTTe) 26,92,00,000 - 26,92,00,000

24 ST Ud o AT SUSEE)) 21,52,06,000 - 21,52,06,000
(GSTTe) 30,00,000 - 30,00,000

25 | AS® IR STt yRage (RToT) 2,25,57,53,000 - 2,25,57,53,000
(GSTTe) 1,00,08,00,000 - 1,00,08,00,000

26 e 3R AR faq=H (RToT%) 24,23,60,000 - 24,23,60,000
(GSTTe) 2,60,81,00,000 - 2,60,81,00,000

27 | 8T, JASHIR 3R Ufdreror (ToT) 3,04,71,06,000 - 3,04,71,06,000
(GSTTe) 2,70,00,000 - 2,70,00,000

28 | fae, TR T (W) 5,33,81,08,000 - 5,33,81,08,000
T ST AT ST (gsirTa) 39,90,00,000 — 39,90,00,000

20 | faa (_roT) 1,19,14,86,67,000 67,38,85,01,000 1,86,53,71,68,000
CSINE) 1,80,02,000 58,05,73,98,000 58,07,54,00,000

30 fafaer am=g Jard (SES)) 73,09,97,000 - 73,09,97,000
(GSTTe) 2,04,03,000 - 2,04,03,000
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31 SO & e [ra) 19,34,59,66,000 — 19,34,59,66,000
BRIHH (GSiT) 3,23,16,25,000 - 3,23,16,25,000
32 |Iggfaa onfd fde R1eE) 26,63,88,95,000 - 26,63,88,95,000
CSINE) 9,39,62,50,000 - 9,39,62,50,000
S (R1oT) 4,57,59,55,59,000 68,24,80,95,000 5,25,84,36,54,000
(goiTa) 39,97,51,36,000 58,05,73,98,000 98,03,25,34,000
HBd S 4,97,57,06,95,000 1,26,30,54,93,000 6.23,87,61,88,000
AUTHORITATIVE ENGLISH TEXT
Act No. 32 of 2025.
THE HIMACHAL PRADESH APPROPRIATION (NUMBER 2 ) ACT, 2025
ARRANGEMENT OF SECTIONS
Sections:

1. Short title and commencement.

Issue of a sum of ¥ 6,23,87,61,88,000 out of the Consolidated Fund of the State of
Himachal Pradesh for the financial year 2025-2026.

Appropriation.

4. Repeal and savings.

THE SCHEDULE

98]

Act No. 32 of 2025.

THE HIMACHAL PRADESH APPROPRIATION (NUMBER 2) ACT, 2025

(AS ASSENTED TO BY THE GOVERNOR ON 29TH MARCH, 2025)
AN
ACT

to authorise payment and appropriation of certain sums from and out of the Consolidated
Fund of the State of Himachal Pradesh for the services for the financial year 2025-2026, and to
repeal certain enactments.

BE it enacted by the Legislative Assembly of Himachal Pradesh in the Seventy-sixth Year
of the Republic of India as follows:—

1. Short title and commencement.—(1) This Act may be called the Himachal Pradesh
Appropriation (Number 2) Act, 2025.
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(2) It shall come into force on the first day of April, 2025.

2. Issue of a sum of ¥ 6,23,87,61,88,000 out of the Consolidated Fund of the State of
Himachal Pradesh for the financial year 2025-2026.—From and out of the Consolidated Fund of
the State of Himachal Pradesh, there may be paid and applied sums not exceeding those specified
in column (3) of THE SCHEDULE amounting in the aggregate to a sum of I 6,23,87,61,88,000
(Rupees sixty two thousand three hundred eighty seven crore sixty one lakh eighty eight thousand)
only towards defraying the several charges which will come in course of payment during the
financial year 2025-2026 in respect of the services and purposes specified in column (2) of THE
SCHEDULE.

3. Appropriation.—The sum authorized to be paid and applied from and out of the
Consolidated Fund of the State of Himachal Pradesh by this Act shall be appropriated for the
services and purposes expressed in THE SCHEDULE in relation to the said year.

4. Repeal and savings.—The Appropriation Acts specified below are hereby repealed,
namely:—
(1) The Himachal Pradesh Appropriation Act, 2024 (Act No. 5 of 2024)
(1) The Himachal Pradesh Appropriation (Number 2) Act, 2024 (Act No. 6 of 2024)
(iii)) The Himachal Pradesh Appropriation (Number 4) Act, 2024 (Act No. 1 of 2025)
(iv) The Himachal Pradesh Appropriation (Number 5) Act, 2024 (Act No. 2 of 2025)
(v) The Himachal Pradesh Appropriation (Number 8) Act, 2024 (Act No. 3 of 2025)
(vi) The Himachal Pradesh Appropriation (Number 7) Act, 2024 (Act No. 4 of 2025)
(vii) The Himachal Pradesh Appropriation (Number 9) Act, 2024 (Act No. 5 of 2025)
(viii) The Himachal Pradesh Appropriation (Number 6) Act, 2024 (Act No. 6 of 2025)
(ix) The Himachal Pradesh Appropriation (Number 3) Act, 2024 (Act No. 15 of 2025)

Provided that such repeal shall not,—

(a) affect any other enactment in which the repealed enactment has been applied,
incorporated or referred to; or

(b) affect the validity, invalidity, effect or consequences of anything already done or
suffered, or any right, title, obligation or liability already acquired or incurred, or any
remedy or proceeding in respect thereof, or any release or discharge of or from any
debt, penalty, obligation, liability, claim or demand, or indemnity already granted, or
the proof of any past act or thing; or

(c) affect any principle or rule of law, or established jurisdiction, form or course of
pleading, practice or procedure, or existing privilege, restriction, exemption, office or
appointment, notwithstanding that the same respectively may have been in any manner
affirmed or recognized or derived by, in or from any enactment thereby repealed; or

(d) affect the audit, examination, accounting, investigation, inquiry or any other action
taken or to be taken in relation thereto by any authority and such audit, examination,
accounting, investigation, inquiry or action could be taken, and, or continued as if the
said enactments are not repealed by this Act.
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THE SCHEDULE
(See sections 2 and 3)
1 2 3
Demand Services and Purposes Sums not exceeding
No. Voted by the Charged on the Total
Legislative Consolidated Fund
Assembly
in¥
in¥ in¥
01 Vidhan Sabha (Revenue) 44,65,89,000 1,17,91,000 45,83,80,000
(Capital) 3,15,00,000 - 3,15,00,000
02 Governor and Council  (Revenue) 17,92,73,000 8,62,94,000 26,55,67,000
of Ministers
03 Administration of  (Revenue) 2,49,07,94,000 63,34,49,000 3,12,42,43,000
Justice (Capital) 72,00,000 - 72,00,000
04 General (Revenue) 2,07,52,08,000 12,80,60,000 2,20,32,68,000
Administration (Capital) 32,17,00,000 - 32,17,00,000
05 Land Revenue and (Revenue) 15,85,24,15,000 - 15,85,24,15,000
District Administration (Capital) 5,80,00,000 - 5,80,00,000
06 Excise and Taxation (Revenue) 2,55,92,26,000 - 2,55,92,26,000
(Capital) 1,00,000 - 1,00,000
07 Police and Allied (Revenue) 17,50,43,26,000 - 17,50,43,26,000
Organisations (Capital) 7,27,20,000 - 7,27,20,000
08 Education (Revenue) 88,86,36,64,000 - 88,86,36,64,000
(Capital) 1,12,66,00,000 - 1,12,66,00,000
09 Health and Family (Revenue) 25,85,99,59,000 - 25,85,99,59,000
Welfare (Capital) 2,20,07,00,000 - 2,20,07,00,000
10 Public Works-Roads, (Revenue) 30,09,96,71,000 - 30,09,96,71,000
Bridges and Buildings (Capital) 10,14,43,00,000 - 10,14,43,00,000
11 Agriculture (Revenue) 3,91,08,95,000 - 3,91,08,95,000
(Capital) 16,07,37,000 - 16,07,37,000
12 Horticulture (Revenue) 3,28,60,17,000 - 3,28,60,17,000
(Capital) 5,94,12,000 - 5,94,12,000
13 Irrigation, Water  (Revenue) 27,09,48,87,000 - 27,09,48,87,000
Supply and Sanitation (Capital) 7,04,71,00,000 - 7,04,71,00,000
14 Animal Husbandry, (Revenue) 5,05,88,11,000 - 5,05,88,11,000
Dairy  Development (Capital) 75,85,000 - 75,85,000
and Fisheries
15 Planning and (Revenue) 1,52,93,69,000 - 1,52,93,69,000
Backward Area (Capital) 1,66,14,01,000 - 1,66,14,01,000
Development

Programme
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16 Forest and Wild Life (Revenue) 8,00,53,93,000 - 8,00,53,93,000
(Capital) 5,00,000 - 5,00,000
17 Election (Revenue) 44,62,85,000 - 44,62,85,000
(Capital) 3,00,000 - 3,00,000
18 Industries, Minerals, (Revenue) 83,92,50,000 - 83,92,50,000
Supplies and (Capital) 1,05,01,000 - 1,05,01,000
Information
Technology
19 Social Justice and (Revenue) 20,19,66,32,000 - 20,19,66,32,000
Empowerment (Capital) 9,00,00,000 - 9,00,00,000
20 Rural Development (Revenue) 16,82,17,24,000 - 16,82,17,24,000
(Capital) 1,00,000 - 1,00,000
21 Co-operation (Revenue) 53,20,06,000 - 53,20,06,000
22 Food and Civil  (Revenue) 1,72,71,13,000 - 1,72,71,13,000
Supplies (Capital) 13,00,000 - 13,00,000
23 Power Development (Revenue) 5,25,29,94,000 - 5,25,29,94,000
(Capital) 26,92,00,000 - 26,92,00,000
24 Printing and Stationery ~ (Revenue) 21,52,06,000 - 21,52,06,000
(Capital) 30,00,000 - 30,00,000
25 Road and Water  (Revenue) 2,25,57,53,000 - 2,25,57,53,000
Transport (Capital) 1,00,08,00,000 - 1,00,08,00,000
26 Tourism and Civil (Revenue) 24,23,60,000 - 24,23,60,000
Aviation (Capital) 2,60,81,00,000 - 2,60,81,00,000
27 Labour, Employment (Revenue) 3,04,71,06,000 - 3,04,71,06,000
and Training (Capital) 2,70,00,000 - 2,70,00,000
28 Urban Development, (Revenue) 5,33,81,08,000 - 5,33,81,08,000
Town and Country (Capital) 39,90,00,000 - 39,90,00,000
Planning and Housing
29 Finance (Revenue) 1,19,14,86,67,000 67,38,85,01,000 1,86,53,71,68,000
(Capital) 1,80,02,000 58,05,73,98,000 58,07,54,00,000
30 Miscellaneous General — (Revenue) 73,09,97,000 - 73,09,97,000
Services (Capital) 2,04,03,000 - 2,04,03,000
31 Tribal Area  (Revenue) 19,34,59,66,000 - 19,34,59,66,000
Development (Capital) 3,23,16,25,000 - 3,23,16,25,000
Programme
32 Scheduled Castes  (Revenue) 26,63,88,95,000 - 26,63,88,95,000
Development (Capital) 9,39,62,50,000 - 9,39,62,50,000
Programme

Total (Revenue) |  4,57,59,55,59,000 |  68,24,80,95,000 | 5,25,84,36,54,000
(Capital) 39,97,51,36,000 |  58,05,73,98,000 98,03,25,34,000
Grand Total | 4,97,57,06,95,000 | 1,26,30,54,93,000 | 6,23,87,61,88,000
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CHANGE OF NAME

I, Ajaybir Singh s/o Sh. Jasbir Singh Sodhi, r/o Village Anji, Barog Railway Station, Tehsil
& District Solan (H.P.) declare that I and my wife have adopted Shriyans Sharma deed No.
183/2024 dated 26-11-2024. Whose name has been changed from Shriyans Sharma to Rajbir Singh
in future my son should be known as Rajbir Singh. All concerned please may note.

AJAYBIR SINGH
s/o Sh. Jasbir Singh Sodhi,

r/o Village Anji, Barog Railway Station,
Tehsil & District Solan (H.P.).

CHANGE OF NAME

I, Raj Kumari w/o Mr. Maharaj Deen, r/o VPO Baldeyan, Tehsil & District Shimla (H.P.)
declare that I have changed my name from Shail Kumari (Previous Name) to Raj Kumari (New
Name). All concerned please may note.

RAJ KUMARI

w/o Mr. Maharaj Deen,

r/o VPO Baldeyan,

Tehsil & District Shimla (H.P.).

CHANGE OF NAME
I, Sunila Kumari Negi d/o Sh. Daulat Ram, r/o Gankha Niwas, V.P.O. Namgia, Tehsil
Pooh, District Kinnaur (H.P.)-172 111 declare that I have changed my name from Sunila Kumari to
Sunila Kumari Negi in my service record. All concerned please may note.

SUNILA KUMARI NEGI

d/o Sh. Daulat Ram,

r/o Gankha Niwas, V.P.O. Namgia,

Tehsil Pooh, District Kinnaur (H.P.)-172 111.

CHANGE OF NAME

I, Savitri Devi w/o Dharamchand, Village Reri, P.O. & Tehsil Bhunter, District Kullu (H.P.)
that now I want to get change my name as Savitri Devi in place of Neelma Devi in my Aadhar card.

SAVITRI DEVI

w/o Dharamchand,

Village Reri,

P.O. & Tehsil Bhunter, District Kullu (H.P.).

I, a0 doI o A1, f2rerd uael, RMEa—5 g1 giad doIm Ui
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